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Date: 02/0912025 

PUBLICNOTICE FOR OPPOSITION HEARINGS ADJOURNMENT 

It is hereby informed that the Trademarks opposition hearings fixed before Mr, Ashish Kumar 

Pandey, Assistant Registrar of Trade Marks, G.I. & C.R. on 03/09/2025 & O-t/09/202S Cli Track 

Marks Registry, Ahmedabad, stand adjourned due to administrative reasons. 

Kapi la Makwana 
DOO 
Examiner ofTM, GI & CR 


